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- Contempt Petition No.32 of 1994 in Datedi~ 17 AUG 1994

APFLICATION NUMBER: 232 of 1993

APPLICANTS: . :  BE3PNPENTS:
Sri.M.R.Jagannatha Rao. ¥v/s. Maj.Gen.N.R, !Q:anna,Chief Bngineer.
e e ’ Southern Comr)and. Pune and Others. .
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1. 'M-MoS-Nagaraja.Advocate,No.11.First Cross; . =~ -
e Second Floor,Sujatha Complex,Ganghinagar. |

Bangalore~560009. o
2. Sri/M. Vasudeva Rao,AdleS G.s.C., ; T
High Court Bldg,Bangalore-1. . e
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Subject:= Forwarding of cogies of the' ‘Urders passed by-the---
Central adminis ura‘cwe l*:.bana-,Bangalore.
Please find _enclosed herawith a copy nf thea’ GRDER/W

GﬁBERfiN?-ER-m-ﬂ%B'ER/ , pGSbbJ by this Tribunal. in. the above -
mentloned appllcatlor.(s) on 01-08-1994.
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